WP(C) No.5689/2024 1/3

IN THE HIGH COURT OF KERALA AT ERNAKULAM
PRESENT
THE HONOURABLE MR.JUSTICE BASANT BALAJI

Tuesday, the 13" day of February 2024 / 24th Magha, 1945
WP(C) NO. 5689 OF 2024 (I)

PETITIONER:

BINU MITRAN T, AGED 48 YEARS, FLAT NO. 9, BLOCK NO. 1, J.M.
GARDENS, VADUTHALA P.0., COCHIN, ERNAKULAM, KERALA, PIN - 682 023.

RESPONDENTS :

1. REGIONAL FIRE OFFICER - ERNAKULAM, FIRE AND RESCUE SERVICES,
GANDHINAGAR FIRE AND RESCUE STATION, GANDHINAGAR P.0., ERNAKULAM,
KERALA, PIN - 682 020.

2. THE DIRECTOR GENERAL - FIRE AND RESCUE SERVICES, KERALA FIRE AND
RESCUE SERVICES, HOME GUARDS AND CIVIL DEFENCE, FIRE FORCE JUNCTION,
PULIMOODU P.0., THIRUVANANTHAPURAM, PIN - 695 001l.

3. RAHUL R, POST WARDEN - CIVIL DEFENCE, THRIKKAKARA FIRE & RESCUE
STATION, MYTHRIPURAM, VAZHAKKALA, KOCHI, KAKKANAD, KERALA, PIN - 682
021.

Writ petition (civil) praying inter alia that in the circumstances
stated in the affidavit filed along with the WP(C) the High Court be
pleased to direct the respondents to permit the petitioner to continue in
the post of Divisional Warden - Ernakulam District and to stay the
operation of Exhibit-P7 order as pertaining to the petitioner, pending
disposal of the writ petition.

This petition coming on for admission upon perusing the petition and
the affidavit filed in support of WP(C) and upon hearing the arguments of
M/S RAJESH VIJAYENDRAN, ASOK CHACKO THOMAS, SIDHIQUL AKBAR K.A., MIDHUN
V.B. Advocates for the petitioner and of GOVERNMENT PLEADER for
respondents 1 and 2, the court passed the following:
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ORDER

Government Pleader appears for R1 and R2 and seeks time to get
instructions. She also submits that the writ petition may not be
maintainable before this Court.

Issue notice to R3 by speed post.

In the meanwhile, there shall be an interim stay of Exhibit P7 for a
period of one month, pertaining to the petitioner alone.

Sd/- BASANT BALAJI JUDGE

13-02-2024 [True Copy/ Assistant Registrar
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APPENDIX OF WP(C) 5689/2024

Exhibit P7 TRUE COPY OF THE ORDER BEARING NUMBER RFOEKM/19/2024-E
DATED 09.02.2024 ISSUED BY THE 1ST RESPONDENT



